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No: CGPDTI{-I 1 01 2(1 4) / 1 / 2022-CGPO / LW Date:16.04.2026

OFFICE ORDER

In supersession of Office Order No. CGPDTM-11012(14)/1/2022-CGPO dated

09.06.2025, and in accordance with the Department of Personnel and Training's Office
Memorandum No. 14014/1/2022-Estt (D) dated 02.08.2022, a committee is hereby constituted

to consider cases for appointment on compassionate grounds. The committee u/ill function
under the chairmanship of the Director (Administration), Shri Vickey Kumar, and its

composition is as follows:

(?rof. (Dr.) Unnat P. Pandit)

Controller General of Patents, Designs & Trade Marks

al

S. NO. Name of Officer

lo"'*""o""

lCategory for

pronosed

lcommlttee

Location

1 Shri N. Ramchander lSr. Joint Cont(,ller of Patents &

lD.rig.,,
I r

Ahmedabad

2 Dr. Prithipal Kaur
Siddhu

foint Rcgisuar of TNI, Gl & CR & JPH-UR &

JHead of Office, Copyright Office [V.,-..,

land 
Liaison Officcr for PwD 

I

Delhi

3 Dr. Sukanya

Chattopadhlzy
fioint Control]er of Patents &

lo.rig,',
I f.

Women Kolkata

4 Shri Kamal Singh

Goondli
point Controller of Patents &

lDesiSns I Mumbai

) Shri Viiay T. Doye D.puty Controller of Patents &

lD.rigrs
I |""'

Mumbai

6 Shri Pankai Katariya lAssistant

lo..is.,.

Controller of Patents & I Delhi

7 Shri l\faaz Raza
lExaminer 

of Patents & Designs pws Delhi

8 Smt. Seema Chandana
lOfnce 

Superintendent
lu*

Delhi
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To:

1. Tcr above mentioned Offices.

Copy to:

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai and RGNIIPM,
Nagpur.

2. Head of Office, TMR & Copyright office, Chennai, Delhi, Kolkata, Mumbai and
Ahmedabad.

3. Head of Office, IT Office, Delhi - for uploading on the official website.
4. Nodal Officet, RTI, O/o CGPDTM.
5. Office Order file.
6. Guard file.
7. Hindi version follows
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